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1113. SHRI NARAYAN CHOUBEY 

SBRI KRISHNA CHANDRA 
PANDEY: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) the number of cases of robbery, 
chain snatchini, pick pocketin.g, da-
coity, murders, suicides, road acci-
dents and death/injury on account of 
iemand of dowry reported in Delhi 

Crime Head 

C'llin-snatchin~ 

Pi ~k-py~k~ting 

Dar.mty . 

Murder . 

Suicide 

Rl)ad Accident'! 

D~lth/lnj'lty on accoLint of dr-mand of 
dowry . 

(b) Out of 65 cases of murders, 17 
have not been solved so far. 

(C) The details of unsolved cases 
are given in the statement attached. 

statemqnt 

Details of cases in which accused 
were not arrested. 

1. Case FIR No. 175 dated 30-3-80 
u/s 302 IPC, P.S. Seelarnpur. 

On receiving a telephonic call from 
Shri Chakervarty on 30.3.1980 at 3..15 
P.M. about a dead body of a male ly-
ing behind the wall of Hind Packet 
Book, G.T. Road, Shahdara, S. I. 
Shyam Lal of p. S. Seemapuri reached 

during ftrst four months of 1980,. 
month-wise; 

(b) whether it is a fact that in many 
cases of murders, Delhi Police has 
failed to arrest the culprits; and 

( c) if so, details of the cases in 
which police has not been able to 
arrest the culprits? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) The figures are indicated below:-

January February MaJch April 

---_._-----------
36 18 32 21 

4 4 6 12 

189 15t, 152 134 

5 (i 5 ~ 

16 18 13 18 

16 7 13 20 

3 19 343 354 345 

2 

the spot and took possession of the 
dead body. All efforts were made to 
fix the identity of the deceased but 
the same has not 60 far been identI-
fied. There is no clue of the case. 

2. Case FIR No. 287 dated 10-4-80 
u/s 302 [PC P.S. Seelampur. 

This case was registered on the 
statement Of one Ram Lal r / 0 village 
Gari Mando that On 10.4.80 at about 
9 A.M. he went to his fields situated 
along Yamuna Pushta. He saw a dead 
dead body was visible while the other 
deal body was visible while the other 
portion was covered with soil. A case 
was registered. The deceased has not 
so far been identified and there is no 
clue of this case. 
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3. Case FIR No. 198' dated 1-2-80 "'/. 
457/304/302 IPC, P.S. Gandhi 
Na.gaT. 

This case was registered on the 
statement of Shrl Chuher Dass rio H-2 
Krishna Nagar that his son Madan 
Mohan Mukheja opened his factory and 
found a charred dead body in the room 
and a bag containing transistor parts 
near the deacI body. A case uls 4571 
304 IPC was registered. The post mor-
tem report revealed that the death of 
the deceased was dUe to asphyxia 
resulting from strangulation and gag-
ging. The section of law was changed 
to 302 IPC. The deceased has not so 
far been identified and there is no 
clue to this case. 
4. Case FIR No. 206 dated 2-2-80 u/, 

307/302 IPC, P.S. Gandhi Nagar. 
In this case, one Kailash Chand rio 

Kailash Nagar was stabbed by some-
body. He was removed to J.P.N. Hos-
pital where he was declared unfit to 
give a statement. S. I. Rama Nand got 
a case registered U/S 307 Il'C on the 
basis of M.L.C. report. The injured 
succumbed to injuries on 5.2.80 and 
the section was change(i to 302 IPC. 
The investigation revealed that the 
crime was committed by Pavan Kumar 
and Bhagwan. Bhagwan has been ar-
rested while efforts are being made 
to arrest Pawan Kumar, who is a 
vagabond and his present whereabouts 
are not known. 

5. Case FIR No. 33 dated 18-1-80 u/s 
3f12/34 IPC, P.S. Railways, 
Delhi. 

The dead body of a male from a box 
in the compartment of the Toolan Ex-
press on 18.1.80 was found at Rly. 
Station Delhi Main. The body was 
sent for post mortem examination. 
and the M.O. opined that the death 
was due to strangulation. During the 
course of investigation all out efforts 
were made to fix the' identity Of the 
deceased but the body could not be 
jdentifi~ and the case was filed as 
untraced .. 

6. Case FIR No. 91 dated, 21-3-80 
u/s 302 [PC, P.S. BadaTpur. 

The case relates to the murder ot 
Shri Gautara Jaisinghani, a 19 years' 

student of St. Stephens College, wh~ 
dead body was found burried in the 
jungle near Tughlakabad, Fort. So :far 
there is nO break throuih in ihe case 
and no 'body has been arrested. 

7. Case FIR NO. 197 dated 9-2-80 
u/s 302 IPC, P. S. KaUroji. 

Shri Ram Dhan rio H-258, Dakhs-
hanpuri, New Delhi reported at Police 
Station Kalkaji on 8-2-80 that a dead 
body 01 a child was noticed in a de-
serted well in the jungle behind 
Chander lok Cinema. On this. the local 
police rushed to the spot and sununon-
ed the Fire Brigade. But due to dark-
ness, the dead body could not be taken 
out on that day (8.2.80), and. it was 
taken out the next day (9.2.80). The 
dead body was identified at that of 
Ram Kumar Babloo (about 4 years) 
slo Shri Madan Lal rio L-2/66 Madan-
gir. I t had a broken skull. a wound 
and cuts in the abdomen caused by 
sharp edged weapon. As it appeared 
to be a case of murder, the case noted 
above was registered. All out efforts 
are being made vigorously to find out 
the accused involved in the case but 
there is no clue So far. Investigation 
of the case is in Progress. 

8. Case FIR No. 273 dIlted 1-4-80 
'IL/s 302 IPC, P.S. Moti Nagar. 

In this case a dead bOdy of a male 
aged a bout 40 years was found lying 
in a pit near the Railway Lines be-
hind Furniture Block Kirti Nagar, New 
Delhi with stab wounds in the sto-
mach. A case was registered and in-
vestigati'On taken up. The dead body 
was later identified to be of one Vidya 
Bhushan slo Asa Nand rio 2/27-A Moti 
Nagar, Delhi. No arrest in the case has 
been made So far and the case is still 
under investigation. 

9. CaSe FIR No. 167 dated 17-4-80 
u/,s 302 IPC, P.S. N ajafgarh. 

A dead body of a women in a de-
composed state was found from a well 
near village Dichaon Kalan on 15.4.80. 
The body was subjected to p0st-
mortem examination and the medi-
cal ofticer opined that the death was 
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10. Cfl.S~ '-la No. 47 dated 15 ... 1-80 
u/. 318/302 IPC, P.S. Mdli 
Nagar. 

On._ 15-1-80 at 11.0~ A.M., a tele-
phQnic mess,,se was received from 
S.l!. "Mills that newly born child is 
lying near the back boundary wall 
of -S.B. Milts Higher Secondary 
School. This i.1formation was in .. 
cQrporated in tRe Daily Diary dated 
1~-1-80 of the Police StatiOn 8ftd 
AS! Dhanpal Singh was detailed for 
spot enquiries. 

A spot inspection rE!vealed that a 
dead body of a ne\vly born child 
wrapped in a gunny bag was lYIng 
!th.ere. There was no apparent eX-
ternal injury on th.e dead body of 
the child .As suc1, 0 C"'''f' U .lu· sec-
tion 318 !PC was got registered keep-
ing in viaw the fact that :;ome body 
has thrown away tb.: child wlth the 
intention of concea.lng the birth. 
The inquest wa(.j held by the 1.0. and 
the body was sent for post mortem 
examination to ascertain the cause of 
cieath. 

The post mortem report was f'~­

ceived a l,d the cau:se of dt'ath w'as 
given by the doctor L'S de':lth due to 
Asph~xia re .... u'tiT)~ t ']'11 .;;h 2 ~'T, llfl-
tiOR. The section of lqw was amend-
ed to 3()2 IPC and Inv'~stigati0n 
taken up. L<lcal enqui ri,es from the 
persons residing in the premises 
were made but were of no avail. All 
out efforts were made to work out 
the ca~,~ but no clue could be found 
.and the ease has been sent as un-
traced on 31-3-80. 

11. C~ FIR No. 25 d(lted 16-1-80 
U /~ 302 fPC, P.S. Sar{li Rohilla. 

Some unknown person k1iQ(rned 
P.S. Sarai Rohilla that a dead body 
was lyin~ in a drain near Sh.el\zad~ 
Ba&h wall Ks.m$l Canal. SHO ~rai 
RQ:tUlla ~hed to the SPQt $.nd fwud 

'" , .. d 'IIC¥b',o« / .. ~ -PWl .. 
•• J'.Mrs .,nth ~ipl .... ~ 
on hiI head and face wUa #eep 
wounds, lying in the drain. Wide 
PMPUQt;y lJ. .v.en t\\ro~ .,.~ce 
C",t.J:o.l ~ _ ~ JMdNt. ~ 
.~l\ ~ ld~y of ~e ~_ .. 
bQ4y, '",*0 cQu.#l ~Qt .. w.~iIJ.W 
JJO ,tar. TAt rttSuU ot ilnIer Nlnt 
~ be.t:n ~y~ .. ~Ce.d tr:o;m 
PfC Pl\illav.r . Th~ cas~ js stUl under 
it) ves-tW'ation. 

12. Case FIR No. ~3 dated 1-2-80 
U 1$ 302 IPC. P .S. AUpur" .l)~Zhi. 

On 1 .. 2 ... 88, at 10 AM., an informa-
tion was received through P.C.R. 
at p.s. Alipur that a dead \l0dy is lying 
on the road side at 0."1'. Karnal 'lear 
N~Qga:bi-PQona Village. SHO Alipur 
~h~ to the spot and found the 
dead body of a female, aged about 
22 years, lying in the bushes by the 
road side. There were 17/18 stab 
wounds all over the body, which 
established the commission of offence 
U/s 302 IPC and accordingly this 
~ase was registered. Despite best 
efforts .. there has been no clue of the 
culprits nor the body has been iden-
fied. 

13. Case FIR No. 72 
Uls 302/34 [PC, 
Nagar .. Delhi. 

dated 4-2-80 
P.S. Adrash 

Shri Pannf's'h Kumar reported at 
PP Jahangir PUri that he is worlong 
as helper and residing at 38, Rajas-
than Udlhyog Nagar G.T. Karnal 
Road. On 4-2-80 at about 10.30 P.M, 
he heard the voice of Jag Mohan, 
Cho;wki(,lar shouting "Bachao-
Bachao·'. He alongwith Ram Dev 
came out of tbt~ room and noticed 
that 3/4 persons were aS$aulting Jag 
Mohan. At this, he rai.sf>d $n alarm 
dUe to w ~ch tne C\llPrits ran Clw~y. 
There Were incised WOlUlds on tb.e 
neck, fac~ and head Q.t J',.rn~lllll Md. 
a lot of blood ~ad Qozed out. The 
compla.ioant saic:l he cO\J.ld identUy 
the assailants. On this, a c_ vas 
registered and iI\vestJ.gatto..n talten 
UP. Despite best eft'o~, tl\erE: has 
tbaen nO clue of the culprits. "'!'he 
~e i! still WtdM' .~atiIc. 
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Shti Laxn:ti. Chapd Sharma rio 
Oan~ Purl .eerut (~) r,~ 
on 24-,,-80, ~t 01) 2a,,~80 at a~t 
10'.30 ?:){.. a ~iend ,qf Vin~ ~~ 
rIo D-~'l,. New Polk.et ~es, ~. W. 
.CQlnP (Ns son-Jn....w) info~ 
hbn that his da.ter $mt. Pushpa 
Bani (20) ha¢ died due to burns. He 
further stated that his daughter w~ 
married in December, 197B. Soon 
~fter the marriage, his son~-law 
~ lbls father, etc. used to maltreat 
her que to le$s dowry which she 
broUCht in the marriage. Vinod 
Kumar was pressing hard for 
B.s. 2,000/- for the pu.I'ChaSt2 of Motor 
Cycle but he (complain'ant) could 
not 3rra.nge the amQunt. His daugh-
ter besides complainin.g to him 
orally, had also written him a letter. 
He suSpected that his dal.J.ghter had 
been done away with by Vinod, 
Radhey Shyarn (his brother) Smt. 
Laxmi (mothar) and Naubat Rai 
(father) on this count by setting her 
ablaze. So far no evidence has 
COIQe on file against the suspects. 
However, result of exhibits from 
C.F.S.L. is still awaited. The case 
is under investigation. 

15. Case FIR No. 47 dated 4-2-80 U /s 
302 IPC, Bara Hindu Rao. 

Shri Kallu Mal -rIo H. No. 467'7, 
GaH Umrao, Pahari Dhiraj, reported 
that he runs a milkshop at 4121, Gali 
Mandir Wali. On 4-2-80 at abJu~ 
5.15 A.M., Shri pUl'an Singh came to 
his shop and in the mean-time they 
saw Shri Kisihan Lal knocking at the 
(loor of Shri Oho-khe Lal, Shop No. 
3842 in front of his shop. Shri 
Kishan Lal then came to him and 
they all entered shOp No. 3342 to 
flmd ~ey Lal lying dead covered 
~ a quilt aftd his mouth wasl pg-
gtad. iJ)leod Was ~ from his 
Tight ___ Ie 'betM. On this repo-rt, 
the ~ ca .. was ~tered. There 
.. ne. .. clJae· .oftfha. ~~ so far. '!'he 
case is still under ........ tion. 

18. Ccue nit No. 288 dated 31+10 
TV/, SO'1teM/IOI ... IPC, ".B~ a_I 
Li_, .p.lh" 

The case was registered on the state-
ment of SJ:uj l3abhua rio Jb.qgi, 
Jamuna Ka Khadar Near Village 
Burar~ Delhi the bro1lher of the cIe-, 
c..aased. He stated that on 28-3-80 at 
about 7 P.M. his brother Nanak (the 
deceased) was watching his I.elds 
when S-Qme persons 4l'llUki with lath.ies 
and other weapons came from the .i4e 
of the Jam\lna. His brother Nanak 
object'~ their entry in the fi&ld. On 
this. the culprits fired On his brother 
and they (ass~ilants) took out his 
brother forcibly with them. The body .,f Nanak was found later on the 
Jamuna. Initially the case was regis-
tel100 u/s 364/307-IPC but Sections of 
Jaw were amended following the re-
covery of dead body. There is no clUe 
of the case. However, investigation is 
in progress. 

17. Case F 1 R No. 626 dated 24-4-80 
U /s 302-IPC, P.S. Kotwali, Delhi. 

Briefly the facts of the case are that 
on 24-4-80, at 10.15 A.M., a dead body 
of a male, aged about 50 years, highly 
decomposed was found lying in the 
bushes near Shahbara Ma~jid. Ring 
Road. The face and l~s were found 
eaten by insects etc. and as such the 
dead body "vas beyond identification. 
KeeDi If.'! in vievv 1 ~lC circumstances in 
which the dead body was lying, a 
t"a~e was regi ~tered but there is no 
break through so far and the case is 
still undl~r investigation. 

"41 ,,~ ~ if Sftlq'" 1A IJ1Il 

1114. '1'') ~«f W!J ~: 
~q~l: ~ ifrnit GIft ~qr ~il: ~: 

(ifi) if~ ~'{ iflT. ~'l .;ftq ~~ 
IT'U f~iifa' it Slfiqr~T ~\ Q:ifi iffa' iI1' 'Ii 
ztr itT.ltr.tr.;tr ~ (~qr ~ t ~ ~ 
.~","f1TI6:T~~~ tm~ 
1NT t ; 




